
O.A. No. '1719 of 2 Oil 

Xlafom 

U  MG, , 	I i 	& 0 	 .-R-espondents 

Order dated.., 25AAQ.2011 

COR-W: 

Hon.'ble Shri C.R.Mohapatra, I'vIcinber (A.Limm.) 

Hon"bie SIM. A, K. Pabiaik- -Member(judt') 

Heard Mr. N.R.Routray, Ld. Comisel fi-,,T t'he 

applicant and Mr. S.K..Qjha, Ld. S'taiidbig Colmsel 

affcarmg f6r the Re.Tonde-nt-R~ihvays, on ivhom. a copy of 

t1u."s, (-',,A. has, ab-cady been. served. 

131, I'Ding the preserLt O.A., f4c apphcaiit has 

III-ade f'ollowilig PrTCYCTS: 

"I) To direct the respondents tc) grant 2"d 
financial upgradation w.e.f. 01.10ji~qq 

Jr. scale of Rs. 3050-4590/- wider A(-',[~ 
k, ochme by extending beriefit of order 

"- ted 17.0 5.2110 11 undler Armexure- X/S. 
11) And pay the differwitial arreaT s-Wary 

for the retro'ST-ective PeTI-od. Of 
upgradatIon. 

111) And pay the diffeicntiall DCIRG, 

Commuted value of Pension, leave salary, 
aind arrear PCII-sion With 12% viterest," 

Ld. Counsel for the apphcant submits that 

VC-nWatIng 'his gne,%,,aricc, the appld"Cwit fi~vs nilso fil -ed 



T~q pre.-sentat-ion vide, Amnexure.-A)7 dated 05.04,2011 -before 

Respondent 'No.3, wifich is stih pending. 

4. 	Having, heard L d. Counmel for the parties, Ive, <1 

Ous stage, withouttntem'ig into the ment of the mse, de-em 

it proper to send the case before the competent mahority to 

take a decision first on the representation. As agreed to by 

the Ld. COunsel for the peties, Nve direct Respondent -No. 3 

to Con-31der the representation wid. pass a reasoned order 

wiflull 60 day-s from the daW of receipt ofC.OPV of this orde-r. ~ I 

In case, the cop~petent authonity finds that the 

clannl-s of the applican-~ are admissible then the same should 

be released writhin another 90 days. 

6 	 With the Alovc observation "Ind, direction, the 

0. A. stands dispi--,3ed of 

7. 	 Send copy of this order, along with copy of the 

0. A., to Respondent N os. 2, 3, 4 and 5 by "' D&st?' at the cost 

of the applicant. Ld. Counsel for the applicant undcrt4--es to 

deposit the C't)st of Dasti. 

11 Tee Copi 
. 
es, of Ous, order be hmded oveT t c, the 

Ld. Cowisel appean-lis ft.)r the pxtles. 
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